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(b) if so, the conditions of the agree-
raent;

(c) the gquantity of salt to be supp-
lied under the agreement; and

(d) whether payment will be made
by Japan or India will buy some goods
from Japan in lieu thereof?
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(b) A statement indicating the main

conditiong of the Agreement is attach-
ed.

(¢) About 3,865,000 tonnes,

(d) Payment will be made by the
buyers in free foreign exchange with-

The Minister of Commerce (Shrl out any condition of purchase of goods
Dinesh Singh): (a) Yes, Sir. from Japan.
Statement

1. Date of agreement
2. Commodity

3. Quantity

4. Delivery period
5. Port of Loading
6. Payment .

7. Lnading Rate

4th July, 1967.

Coarse marine salt, guaranteed min-
imum 94% Nacl.

3,50,000 tonnes upto 10% more.

July, 1967 to June, 1968.

Any ports in Saurashtra and Kutch.

By irrevocable confirmed L/C for 100%
value on presentation of shipping docu-
ments.

1,100 Long Tons per weather working day
except Sundays and holidays.

iDver-bridge at Alwaye Rallway Station

71%0. Shri Viswanatha Menon:
Shri E. K. Nayanar:

Will the Minister of Rallways be
pleased to state:

(a) whether there js a proposal to
ronstruct an overbridge at the Alwaye
Railway Station in Kerala; and

(b) if so ,when the work is likely
to be gtarted?

The Minister of Rallways (Shri C.
M. Poonacha): (a) There is no pro-
posal so far from the Government of
Kerala, for construction of any new
road over|under bridge at Alwaye
Station.

(b) Does not arise.

Over-Bridge at Tripunittura Road

7191, Shri Viswanatha Menon:
Shri E. K. Nayanar:

Will the Minister of Railways be
pleased to state:

(a) whether the ¢onstruction work of
the Railway overbridge at Tripunittura
Roed near Ernakulam, Kerala, has
been completed;

(b) if not, the re asons therefor;

and
(c) when the work ig likely to be
completed?

The Minister of Rallways (Shri C.
M. Poonacha): (a) Railway's portion
of the work of bridge structure has
already been completed, but the ap-
proacheg to the bridge are still to be
completed by the State Government.

(b) and (c). Does not arise,
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